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To,

The Registrar,
Hon’ble National Green Tribunal,
Copernicus Marg, New Delhi.

Sub: Response on behalf of Uttar Pradesh Pollution Control Board in Compliance to order dated
28.02.2023 passed by the Hon’ble National Green Tribunal, New Delhi in Original Application No.
510/2022 Ramnaresh Vs State of U.P. & Ors.

Sir,

In Compliance to order dated 28.02.2023 passed by the Hon’ble National Green Tribunal, New
Delhi in Original Application No. 510/2022 Ramnaresh Vs State of U.P. & Ors, the response on behalf of
U.P. Pollution Control Board is enclosed herewith.

It is requested that the said response may be presented before the Hon’ble Tribunal for kind
consideration.

Encl: As above
Your’s Sincergly,

v

(Pradeep Sharma)
Chief Environmental Officer, Circle-4

A 12 A, fryfy s, TC. 12V Vibhuti Khand,
TR TR, RETE—226010 Gomti Nagar, Lucknow-226010
g-Aa—info@uppcb.com e-mail: info@uppcb.com
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Response on behalf of Uttar Pradesh Pollution Control Board in Compliance to
order dated 28.02.2023 passed by the Hon’ble National Green Tribunal, New
Delhi in Original Application No. 510/2022 Ramnaresh Vs State of U.P. & Ors.

That in the captioned matter Hon’ble National Green Tribunal, New Delhi has passed
directions vide its order dated 28.02.2023. The operative part of the direction is as follows:-
S 4. In view of the averments in the application and observations in the report of the
Joint Committee, we consider it appropriate to have response of (1) the State of Uttar
Pradesh through Chief Secretary, Government of Uttar Pradesh, (2) Executive Officer, Nagar
Palika Parishad, Tundla (3) State PCB and (4) District Magistrate, Tundla who stand
impleaded as respondents no. 1 to 4. The Registry is directed to prepare and attach memo of
parties to the application.

5. Respondent no. 3 is already appearing before this Tribunal through counsel. Notices
alongwith the copies of the application and report of the Joint Committee be issued to
respondents no. 1, 2 and 4 requiring them to file their reply/response.

6. Reply/response by the respondents no 1, 2 and 4 be filed within two months by email at
Judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not
in the form of Image PDF.

7. List for further consideration on 29.05.2023.”

The grievance in the application is regarding discharge of untreated sewage in
Pameri drain which is adding to pollution of River Yamuna. The Hon’ble National Green
Tribunal, New Delhi Vide order dated 30.08.2022 has constituted a Joint Committee
comprising representative of State PCB and District Magistrate Firozabad with the
direction to submit the factual and action taken report. The Joint Committee visited the site
and submitted the report to the Hon’ble National Green Tribunal, New Delhi vide letter
dated 19.01.2023. The copy of the Joint Committee report as submitted in the Hon’ble
NGT is enclosed as Annexure-I

2. As per the report of Nagar Palika, Tundla, they have constructed permanent roof top slab
over the Pameri drain and Toilets has been constructed over it for which septic tank & soak
pit provided. During inspection by the committee it was noticed that the domestic sewage
is discharged in Pameri drain, which travels around 12 kms. & on the way of sewage
mixed waste water of the drain is used by local farmers for irrigation purpose.

The drain passes through Village-Chulawali, Nagla Teja, Nagla Gadhiya (Rasulabad)
& Nagla Chhar at approx 7 kms having Lat. 27.156423° & Long. 78.241558°. The drain
ends near Village Nagla Chhar. The drain water is temporarily stopped by local farmers.
After that there is no waste water/sewage was flowing in the drain and the drain was found
in dry condition (Photograph of the drain is attached in the Joint Committee report as
Annexure-C). Hence at present there is no direct discharge in River Yamuna. Only during
rainy season it may meets River Yamuna. No other encroachment was found over the drain
other than toilets during the inspection.

W
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The effluent samples were also collected during inspection of the Joint Committee and
analysis reports were submitted by the Joint Committee as Annexure-D in its report.

3. The Executive Officer, Nagar Palika Parishad, Tundla and Irrigation Department, Hathras
jointly demolished the illegal Sauchalaya through JCB machine on dt. 17.01.2023 and
removed the whole civil structure from Pameri drain and as per the Joint Committee report
there is no sewage discharge from illegal Sauchalaya into Pameri drain. The compliance
report was submitted by Executive Engineer, Irrigation Department, Hathras vide his letter
dt. 18.01.2023 with the Joint Committee report.

4. It is also submitted that in the Joint Committee Report records in Para- 4 that there is no
direct discharge of water from the Pameri drain into the River Yamuna and that the same
may only occur during the monsoon season if the water from the drain meets the River
Yamuna on account of rains.

5. It is submitted, in view of the above facts and developments that the sole structure through
which sewage waste water was discharged into the Pameri drain was the toilet constructed
over the drain in Tundla and it has been entirely demolished as verified by the Joint
Committee in its report. That now the water in the Pameri drain is no longer contaminated
by sewage waste. Further, there is no direct flow of water into the River Yamuna from the
Pameri drain or from the pond in which the Pameri drain meets.

This response on behalf of U.P. Pollution Control Board is being placed for
consideration of this Hon’ble Tribunal.

A $y [, A q\& ,;mn
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To,
The Registrar,
National Green Tribunal,
Principal Bench,
New Delhi.
E-mail : judicial-ngt@gov.in

Sub.: Joint Committee Report in_compliance of the orders dated 30.08.2022
and 20.12.2022 passed by the Hon’'ble National Green Tribunal, New
Delhi in Original Application No. 510/2022, Ramnaresh Versus State of
UP & ors.

Sir,

That in compliance of the orders dated 30.08.2022 and 20.12.2022 passed by the
Hon'’ble National Green Tribunal, New Delhi in Original Application No. 510/2022,
Ramnaresh Versus State of UP & ors., the Report of the Joint Committee is annexed
herewith and forwarded to you with the request that the same may place before the
Hon’ble Tribunal for perusal.

Therefore, the Report of the Joint Committee is attached herewith for kind
perusal and consideration of the Hon’ble Tribunal.

Yours Sincerely,

W
\q\m 1'1»3
(V. K. Dubey)

Regional Officer
UPPCB, Firozabad

Copy to:

1. Member Secretary, U. P. Pollution Control Board, Lucknow for information.

2. Shri Arvind Kumar, Advocate, Hon'ble Supreme Court/NGT, New Delhi for perusal
and necessary action please.

3. Chief Environmental Officer, Circle-4, U. P. Pollution Control Board, Lucknow for
information.

4. Law Officer-l, U. P. Pollution Control Board, Lucknow for information.

/

(V. K. Dubey)

Covering Letter 510.0f 2022.docx —HIAY gaT—
HTT H0—3,/5 &, WIEv—3, HErT T [evioTare— 283 203
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REPORT |
PLACED BEFORE HON’BLE NATIONAL GREEN TRIBUNAL
(NGT), NEW DELHI
0.A. No. 510 of 2022

IN THE MATTER OF

RAMNARESH APPLICANT
VERSUS
STATE OF UTTAR PRADESH AND OTHERS RESPONDENT
INDEX
PS.N. |I PARTICULARS PAGE NO.
1

|
. | REPORT OF JOINT COMMITTEE CONSTITUTED“
2 ‘m THE MATTER OF OA. NO. 510/2022
RAMNARESH VERSUS STATE OF UTTAR
| | PRADESH AND OTHERS IN COMPLIANCE OF _
| HON'BLE NGT, ORDER DATED: 30.08.2022. |
| 2. | ANNEXURE-A: HONBLE NGT  ORDER|
{ | DATED:30.08.2022
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Report

In compliance of

Hon’ble NGT, Principal Bench, New Delhi’s order dated 30.08.202_2_
In the matter of Original Application No.510/2022

(Ramnaresh Versus State of Uttar Pradesh and others)

Joint Committee as per order -
UPPCB & District Magistrate, Firozabad, U.P.

(Additional Committee members, S.D.M., Tundla,

Ex-En Irrigation Department, Hathras,
E.O. Nagar Palika, Tundla)

Page 2 of 9
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2 Inspection and Monitoring of Joint Committee 4
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) Inspection of Pameri Drain. 5
5 Details of Sampling Points. 6
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7 Action Taken Report 8

ANNEXUR 11 -: Photo Gallery
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Background
In compliance of the Hon'ble NGT order dated 30.08.2022 in the matter of O A.
No. 510 of 2022 Ramnaresh Versus State of Uttar Pradesh and others

regarding verification of factual position of complaint about discharge of

untreated sewage in Pameri drain which is adding to pollution of River

Yamuna.The relevant part of the order is as follow:

“.....Accordingly, we constitute a joint committee comprising
representative of State PCB and District Magistrate, Firozabad and direct
the same to meet within two weeks, undertake visits to the site, look into
the grievances of the applicant, associate the applicant and
representative of the concerned project proponents, verify the factual
position, take appropriate remedial action by following due process of
law and submit its Factual and Action Taken Report within two months by
e-mail at judicial-ngt@gov.in The State PCB will be the nodal agency for

coordination and compliance.”

In compliance to said order, following committee was constituted.
Nominated Members

N =

2.0.

Sh. Satyendra Kumar,SDM, Tundia

Sh. Baljeet Singh, Executive Engineer, Irrigation deptt., Hathras.

Sh. Surendra Pratap, Executive Officer, Nagar Palika Parishad, Tundla.
Sh. V.K. Dubey, Regional Officer, U.P.P.C.B., Firozabad .

Inspection and Monitoring of Joint Committee:

Committee carried out the inspection of the Pameri Drain on dt. 09.01.2023. During

the inspection S.D.M., Tundla & representative of Pameri Drain (Ex-En irrigation

department, Hathras and Executive officer, Nagar Palika Parishad, Tundla.) were

present. The applicant was informed through telephonically and text by UPPCB to

associate with joint inspection committee but applicant did not associate with the

joint committee. Pameri Drain salient observation and recommendations of

inspection team are given below.

Page 40f9
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3.0. Introduction:

Complainant stated in his complain that Discharge of untreated sewage in Pameri

drain which is adding to pollution of River Yamuna. To verify the factual status, The

Inspection of Pameri drain was carried out on 09.01.2023. Toilets have been

constructed over the drain in the mid of Tundla town. The mix sewage \Waste water

from the toilet/Sauchalaya was going into the drain. As per the irrigation

department’s lefter dt. 01.03.2017. they had given conditional NOC letter only for the

constructions of drain (Annexure-A).

Executive Officer, Nagar Palika Parishad. Tundla has also reported to Additional
District Magistrate (F/R), Firozabad vide letter dt 20.12.2022. That they have

constructed Sauchalaya over the drain (Annexure-B).

4.0. Inspection of Pameri Drain:

District Magistrate, Firozabad has constituted the inspection team of S.D.M.,
Tundla, Ex. Engineer, Irrigation deptt., Hathras, E.O. Tundla & R.0., UPPCB, Firozabad.
Regarding complaint inspection the committee/representative visited the Pamari
drain start point at Village-Pamari, Tehsil-Tundla, District-Firozabad and sémple
collection were carried out on dt. 09.01.23 of Pamari Village/Pamari drain having Lat.
~27.265867°, Long. — 78.23402°,

Pamari drain which starts from Villgae- Pamari and meets a big pond near
Village-Mohammadabad (Tundla) having area of around 2.0 Hectare as per Nagar
Palika discussion. A culvert under passing National Highway which carries ponds
water & rain water including the discharge of Mohammadabad village but presently

no flow was noticed during inspection.

Page50f9



As per the report of Nagar Palika, Tundla. They have constructed permanent

roof top slab over the Pamari drain and Toilets has been constructed over it for
which septic tank & soak pit provided. During inspection it is noticed that the
domestic sewage is discharged in Pamari drain. Which travels around 12 kms. & on
the way of Sewage mixed waste water of the drain is used by local farmers for
Irrigation purpose by providing Diesel Engine also as per their.requirements. The
drain passes through Village-Chulawali, Nagla Teja, Nagla Gadhiya (Rasulabad) &
Nagla Chhar at approx 7 Kms having Lat. 27.156423" & Long. 78.241558°. The drain
ends nearby Village Nagla Chhar. The whole drain water is temporarily stopped by
local farmers. After that there is no waste water/ sewage was flowing in the drain
and the drain found in dry condition (Photograph of the drain is attached as
Annexure-C). Hence at present there is no direct discharge in River Yamuna. Only
during rainy season it may be meets River Yamuna. No other encroachment were
found over the drain other than toilets during the inSpection.' Effluent samples was

collected during inspection from the following sampling points.

5.0. Detail of Sampling points are given below.

S.No. | Date of Sample Sampling Points ‘ Lat. & Long.
Collection
1 09.01.2023 Pamari (Panwari) Village (Drain) | Lat.— 27.265867°
(Starting Point) Long. — 78.23402°
2 09.01.2023 | Mohammadabad Village at lat.— 27.232182°

| Tundla, Pamari (Panwari) drain | Long. — 78.236272°

before meeting the big pond

3 09.01.2023 Mohammadabad Village pond Lat:— 27.231778°
after meeting Pamari (Panwari) | Long. — 78.236378°

‘ drain

Page 6 of 9
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| | | populated area Tundla.

4 | 09.01.2023 [ Christ the king inter college, | Lat.— 27.228212°
‘ ‘Mohammadabad,Tund!a Road ‘Long.—78.237052°

5 09.01.2023

Kothi No. 1, Tundla (R.P.F. | lat.— 27.209576°
Barack) after illegal Shauchalaya | Long. — 78.24508°

‘ (Before meeting River Yamuna)
|

The effluents sample deposited to the Regional Office Laboratory, UPPCB,

Agra for Analysis purposes. As per the sample Analysis report received from R.O.,

UPPCB, Agra Office. The quality of mixed Domestic effluents is not meeting the

standards (Annexure-D).

6.0. Details of Analysis report are given below.

‘ S.No. | Sampling Points Paramett_er as per water " Standard 4{
| testing report .
- | Pamari (Panwari) Village PH- 7.9, [P-551090
| | (Drain) T55-687 mg/l, | TS5 - 100 mg/itr ‘
‘ B.0.D.-194 mg/I, ‘ BOD - 30 mg/ltr ‘
| | COD- 416 mg/, | ‘ COD - 250 mg/Itr
i TDS- 1718 mg/| | TDS- No Standard
|2 | Mohammadabad Village at | P"- 8.1, 1
1 Tundla, Pamari (Panwari) TSS-109 mg/I,

| drain before meeting the | B.0.D.-28 mg/|, ||
| | pond -1 COD- 104 mg/I, | |
| ! TDS- 537 mg/I |

3 Mohammadabad Village P 7.7,
‘ pond-2 after meeting TSS-164 mg/I, ‘
‘ Pamari (Panwari) drain gOODE)l-:: 2:5:}’ . ‘
L J TDS- 1511 mg/| |

Page7 of 9
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‘ 4 | Christ the king inter P'- 8.4,
‘ college, Mohammadabad, | TS5-235 mg/I, ‘

‘ Tundla Road populated B.0.D.-116 mg/I,
‘ area Tundla. | COD- 384 mg/|,
‘ ‘ TDS- 2216 mg/I
\
5 | KothiNo.1, Tundla (R.P.F. |P™-8.1, ﬁ
‘ ‘ Barack) after illegal TSS-128 mg/I,
‘ ‘ Shauchalaya B.0.D.-114 mg/I,

COD- 368 mg/|,

‘ TDS- 1841 mg/I ‘

7.0. Action Taken Report (ATR)

1. Asstt. Engineer (11l), Irrigation deptt., Hathras has given letter Dt. 13.01.2023
to Executive Officer, Nagar Palika Parishad. Tundla that illegal Sauchalaya
constructed over the Pamari drain should be removed within 03 days ( Letter
Copy enclosed).

2. A notice has been issued to Executive Officer, Tundla dt. 10.01.13 regarding
sewage discharge in Pamari drain by U.P.P.C.B. (S.P.C.B.) (Copy enclosed).

3. Executive Officer, Nagar Palika Parishad, Tundla and Irrigation deptt.,
Hathras jointly demolished the illegal Sauchalaya through JCB machine on dt.
17.01.2023 & damaged the whole civil structure form Pamari drain and now
sewage discharge in Pamari drain is stopped which was going through
Sauchalaya. Compliance report of Executive Engineer, lIrrigation deptt.,
Hathras in this regard dt. 18.01.2023 submitted.

X : W€~
(suren?ﬁg:;atap) (Bam (V.K. Dubey) (‘gmondﬁsmgh)

Executive Officer ~ Executive Engineer Regional Officer  Sub.Divisional Magistrate

; Irrigation Deptt. U.P.R:E:B: Tundla
Hisgar Falllea, Hathras Firozabad
Tundia &R/
{Ra\rﬁan)

District Magistrate

Page 8 of 9
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ANNEX -D

REGIONAL OFFICE
— U.P. POLLUTION CONTROL BOARD
R % H. No. 14, SECTOR-3B, AWAS VIKAS STKANDRA YOJANA, BODLA, AGRA-282007

B
ANALYSIS REPORT OF DRAIN / POND WATER SAMPLES SUBMITTED BY REGIONAL OFFICE FIROZABAD IN THE MONTH OF - JANUARY 2023
S.No Name of Drain Rl Sfmp i Sample Collected By Colour Odour pH TSS TDS BOD CoD
collection
1 |Drain Panwari at Village Panwari 09.01.2023 | Shri M.M Gautam S.A ::;5::3, Unpleasent | 7.9 687 | 1718 194 416
: Drain Vil -
2 Panwari Drain Village Mohammadabad 00613623 Shri MM Gavtam S.A Sl:ghl!y Uriplessent 8.1 109 537 28 104
(Pond-1) Yellowish
Pond-2 Village Mohammadabad, s Slightly
t . 164 1511 58 168
3 Tundla, Firozabad 09.01.2023 Shri M.M Gautam S.A A Unpleasen 7.7
Drain Christ The King Inter Collage, 5 .
E S 2216 116 384
4 M&E amraeliabiad, Hirovabud 09.01.2023 Shri M.M Gautam S.A Greyish | Unpleasent 8.4 23
3 [Ememsabise | (REF Sepsl) 09012023 | ShriM.M Gautam S.A *| S yieiene| g1 | s28 | 1sar | 114 368
Tundla, Firozabad Yellowish

Note- All the parameters are expressed in mg/L. except pH and stated otherwise,
Remark- pH. Colour & Odour Parameters analysed and reported by Regional Office, Firozabad.

ﬁ‘%ﬂ Sl . b

SCIENTIFIC ASSISTANT ASST. SCIENTIFIC OFFICER REGIONAL OFFICER
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gRATY o © (05612)230836

e-mail:- rofirozabad@uppcb.com

W SRy PrITer, SwR YR WeuvT fa A LeﬁM%f:L}PPCB '
Lo Regional Office, Uttar Pradesh Pollution Control Board .
Ha9 H0—3 /5 &Y, Qaew—3, BT T, hiwerg |
e e . @ ..... /v&ﬁ"r 198 /2023, | e R
s ' 0 THOSOE0 TR -

arfereTReY BIfErEN,
TR qifereT Rye, eyl / Arfcemawas

U], FAATE— RIS |

favy— w0 wshy eRa sfdexo, 7 R ¥ 9fva siogo #@T—-s-m/zozz (@ WY T
we 3ifp godo) F TR ARy fRFi® 30.08.2022 & IUEH & WHEH A |

- 39 % cveen eeElRU @ Untreated P Wiaw Fearer & w4

TEIE,

Fuy framaaeal s AR, FORi- M= TR, s, STge—feRIsTaTe gIRT A0
T R sfteRe, 9 e § AT 3foto WEA-510,/2022 R RE F9H W 3B
gotio) ¥ wiRe ey fAwi® 30.08.2022 BT F=Y TEVT FA B B B | Rrpraaaal g1 A0
T BRa afieve & ArEm N R 9 7€ @ B o grr umd 99 @ weE W agfEed
(Untreated) s Sorare &1 1 fell gigewer & A9 age 71 4 Freana foar o w1 8
R T A & qafoRoiia o WgUOT 8 XeT 8| G6hH W A0 /ISy gRd AWH & A -
e 30082022 @ arF(uTe # XNy e, Rrenfderd weted,. fRismare g e wfafy
e fesiie 00,0123 BT T AT AT IO 39 @ Fleer ¥ urm A ey g $9 @ SR
T WIS W SO YRR @ Ay e & fwier fasan wrar @ aum green wR @1 diEw
& 39 A ¥ & gdaE A FraiRa B o ver 21 So i A9w @ gieee g e
g1 Orw fedve wive (THodiodio) # wmeer W @ E ¥ Rl gatexer @ afy ugen o
®l Bl

depd ¥ e PRERE fhar or € 5 TP A ® Y W9 gITHIE WIvT IO

‘& g 3w, ROTET RRSeW qeT “wwaaE w39 erfed ¥ yRgy S g

wN g Ao v ¥ ofterd g @ aray RadvE & A ¥ giEga S 9| s
# I A v (Jewvr Fawer qun fgEo) offm, 1974 (@umEnfe) @ o e
e Uit BY < S | e Tl serifeue smud g w1 g |

FEE

W o)
(d’foa%‘c} )\W}'
‘ g?baﬁsﬁuaﬁ—cm@r
yRifef- Frafeiaa o warel d enaeas SRR o Are} Uit |
1, el weigy, fRemEe 3 |ey g |
2. SufTener "eey, e, fRIaETe @ AreY YEef |
3. g vaiRy gReN (Gw-4), Sovo UgEYr TR 418, oaEe of AfH sawEs
FREE &g WA |
4. R affrei—yeE, oo Wgyvl R ars, e |
5. sty arfraa, RfaTS @ve, RIRE @ 3 oY @ Wiy Ui 5 et s,
cUEET @I aTyd RMET ERT WS @ T W ofgAfy e 01032017 & HW A

IGE: HRIATE B Ead
ICIGERE G T | g;\g)%\o Dl\';’?;

1e

20



rQE’—PM-~
: LAth Pha
I a9l HAIBILT

Riag vd oo Tuge fasyor

5 o J - Nahar Popiya Kothi, Hathras
Phone No. 05722- 272300
E-Mail ID- ecidhathras@ gmail.com

Office of The Executive Engineer
Hard wWves seRd
Irrigation Division, Hathras

wiw- 1S4 [TEET Beim—- VA /01/2023
fua:— wwEeer g9 w@o s weadrr, Pranfi- siEwe SR, %"3?77 B UATE FeT @Bt
fOresract & HIged 3 |
GBI, Slauc— RBileiare |
s fUwwes & Fedew d1 ardotd ween & 1 &t Ieeel g owo o
Feade, Panil- smeee @OR, osAT &R1 USAEl 39 @ o Rremmg o AgrEs
after Reyger o1 @ ot &, 39d oA & Reiwm- 17.01.2023 B TeniEsdd,
cEag~ fsenae U9 siferenedt siferesr, o uiferer gusen, oleue- fEdenae &
HEeToT A TSl hwaﬁﬁm’?ms@maﬁmwmmam
gear =7 oren B Fmene! Faw ofta 2

uxims: |4 Mzmay agRerie: |\ el /2023
uitient Rreafeiaa & yaenel vd smaews wriad &g dfta )
1. &fly sifirsrdl, 3oWo wREw Rreresvr @1, gEmr soR, Rsdromeas |
2. el i), @R wifser gveen, orue- fedorae

daﬁe%jﬁqw
émmmm
A




127

22

{QWW%%

Frrﬁq?aqm

T H g Rrorg

'\’ﬂﬂmiﬁ’[m

‘-R’§§35|f?ﬂ§ Wmmmﬁmm

B F AR W
sfeEmor =1 e o
T # | A A

LR ki

T 0 R 1 e o fef
- AmEm @

_%@:ﬁmmﬁm
e g o

- R st A% R

¥R R e & WHT

it FE 3 X war {92
<9 8 e o & R
Wmmm‘@lmr@
HE g R e
| ”ﬁwmﬁ'ﬂh

z 1

-






Zadacids -
R B e




AL




